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CENTRAL AuMINIS i RA I IVl iRiBUNAL, PRINCJ-PAL BbNuH

CP. No. 7 of 2000
i n

OA No.2631 of 1999

New Delhi , this 27th day of April , 2000

Hon'ble Shri Justice V.Rajagopala Ready, vC(J)
Hon'ble Smt. Shanta Shastry, Member(A)

ur Mahendra Hal Yaaav
C/o Dr. N.P.Yadav
K/o t~i/9/43 oector ib Kohini
New Delhi i10085. . . .Petitioner

(By Shri 3.K.Gupta,Advocate)

versus

1 . Shri B.K.Chauhan
Secretary
Indian Council of Agricultural Kesearch
Kr'ishi Bhawan, New Delhi .

2. Union of India
through Shri B.K. Chauhan
Joint Secretary
Deptt. of Agricultural Research & Lducation
(DARE) Krishi Bhawan
New Del hi .

3. Shri R.B. Singh
Chairman
Agricultural Scientists Recruitment Board
krishi Anusandhan Bhawan, Pusa
New Delhi . . . .Respondents

(By Dr. S.P.Sharma,Advocate)

Order (oral)
By Keddy,J.

Learnea counsel tor cne pecTmoner seeKs

to withdraw the CP. It is accordingly dismissed

as withdrawn.

(Mrs. Shanta Shastry) (V. Kajagopala Reddy)
Memperv,A) vice Chairmian(J)

u PC


